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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC
IMPORTANCE

REPORTED UNREST AMONGST THE
STUDENTS OF VARIOUS UNIVERSITIES
JN THE COUNTRY

SHRI HARIKESH BAHADUR (Go-
rakhpur): I beg to call the atlention of
ihe Minister of Education, Social Wei-
fare and Culture to the following mat-
ier of urgent public importance and I
request that he may make g state-
ment thereon:

“Reported unrest amongst the stu-
dents of various universities in the
country.”

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): As the House is aware. there
have been several incidents of agitation
and unrest involving students, teachers
and karamcharis in several universities
in the country during the past few
months, with the lifting of emergency
there has been a sudden outburst o1
rather ventilation of the grievances of
students, teachers and karamchans.
The issues generally relate to admis-
sions, recognition of students’ unions,
postponement of examinations, in ad-
dition to non-academic issues such as
dismissal of State Governments, pro-
vision of petter transport facilities, dis-
putes in buses. restaurants, cinemas.
theatres, etc.

Education and law and order are the
primary responsibility of the States
and it is for the State Governments.
who have been advised from time to
time, to attend to ligitimate grievances
and pave the way for smooth func-
tioning of the universities.

The remedies for the problems of
unrest among students have lo Le
found not by giving any encourage-
ment to those elements which seek to
disrupt the system. These remedies
have to come through a joint endeavour
of all concerned, students, teachers,
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karamcharis, parents and the public,
Political parties and leaders of public
opinion in the country can do a great
deal by discouraging the agitational
approach. It is only an atmosphere
of peace and constructive participation
in the national life that the larger so-
cial and economic problems of the
country, which, in fact, are also the
problems facing the younger genera-
tion can be solved. It is my earnest
appeal that all concerned will extend
their fullest cooperation in creating
an atmosphere in which our educa-
tional institutions can  function
smoothly,
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In early June, 1977 the Centcal Gov-
ernment had advised the State Govern-
ments to look into the legitimate grie-
vanceg of the students and ensure that
forumg are brought into existence lo
give representation to students, tea-
chers and non-teaching employees,
to provide them an opportunity to
make legitimate representations in a
democratic manner and to meet their

fust demands.
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SHRI SAMAR GUHA (Contai): I am
sorry to say that I did not expect this
kind of didactic statement from the
Bducation Minister dealing with a very
sensitive subject involving the fate of
the future generation of our nation
builders. He has just enumerated
some of the causes. I am sorry to say
that the Minister should have gone
deeper into the issues which are caus-
ing academic disturbances in the uni-
versities and the campuses all over the
country,

Higher education has becoma almost
a miserable mess. The campus chaos
has created such a situation in a num-
ber of universities that I warn the Edu-
cation Minister, if the situation is al-
lowed to be degenerated as it is loday
and if it is allowed to be degenerated
further. no academician of any distinc-
tion will any longer agree to head any
institution, to become the Vice-Chan-
cellor,

What is happening? The Vice-Chan-
cellors are being gheraoed. There was
physical assult on the Vice-Chancellor
in Burdwan. The gheraoes and physi-
ca] assults are going on. As to what
are the causes they are to be gone into
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deeper. The causes cnumerated by
the bon. Minister are not the basic
causas. There are certain basic cau-
ses. I do not want to enumerate all
of them. I would just mention a few.
The basic cause is, induction of extra-
neous politics into academic lLife of our
higher .education, I have been in
patriotic service gince my younger days.
1 have been in the teaching profession
both in colleges and universities, But
even with the worst adversaries of
mine I have not indulged in any kind
of politics in my university. There has
been no disturbance in my class even
on a single occasion,

AN HON. MEMBER: Does he teach
even now?

SHRI SAMAR GUHA: Even in the
inter-session  period, 1 used to take
classes,

Politics is the basic cause of the mess
in academic life. Secondly, there are
political appointments of the Vice-
Chancellors, the teachers, even the
UGC members and others. Then, the
standard of education and teaching has
fallen miserably, That has also to
be gong into. There are several rea-
sons. In most of the universities, the
examination results are not published
in time. It creates g horriole situa-
tion for the students who want to go
to different professions. There is lack
of raport between the teachers and
the students. ] rember, in university
days, we were fortunate to be the
students of Prof, Satyen Bose and Dr.
Gian Chandra Ghosh and what a
sweet relation we had. Now that re-
lation is not there. How that relation
can be cultivated, how it can be
Ftevived, no thought is being given to
1L,

There is another serious failure. In
this House, in the earlier session, there
was a lot of discussion abour the stu-
dents’ participation in university ad-
ministration. I do not know how many
universities have honoured the com-
mittment that was made by the former
Education Minister at the Centre. I
would just narrate a few instances. It

is no good accusing the students. There
are porblems. But our students ure
not basically so bad that they cannot
be tackled. They can be tacklea if
you have the mind to tackie them. It
is the weakness of our teachers, it is
the weakness of our politicians. The
politicians are the guilly persons in
vitiating the academic life

It is just said that it is a Stale sub-
ject which is not legally correct and
even practically it is not correct. For
higher educa.ion, all the universities
are being financed by the UGC and the
UGC funds come from the Central
Government. There have been innu-
merable occasions and there have been
commission after commission at the
Central level making recommendations
in regard to higher educaticn and its
financing. 1 do not waut to go inta
that now.

I think it is a very serious matter.
Unlegs these maladies are removed
from body politic of our -education, as
you say, I do not know where will
we go; our future generations where
are they going? For that reason, I
want to know from the hon. Minister
whether he thinks of convening. in the
first eycle, a meeting not for one day.
at least for days together of the Vice-
Chancellors of the different Universi-
ties to go deeper into the matter and
to sort out the programmes and find
out the solution. After arriving at
certaip tentative decisions on that, whe-
ther the Education Minister will try
to convene a joint meeting of some of
the Vice -Chancellors and atso students’
representatives so as to find out what
should be the permanent ang long term
solutions of the problems that are fac-
ing the teachers, the educational insti-
tutiong and also the students in our
country today. This is what I want
to know from the hon, Minister.

DR. PRATAP CHANDRA CHUN-
DER: The hon. Member, Shri Samar
Guha, is an experienced Member of
the House. So, it is very difficult for
me to join issue with him. - But even
then being placed in this position. L



239  Students unrest in

[Dr. Pratap Chander Chunder]

bave to do it He has said that my
statement is merely didactic in charac.
ter. What else education can be? Edu-
cation, after all, is didactic. He has
certainly jndicated gome of the points,
but these are not the only peints....
(Iinterruptions) We have noted and
stated that there are academic issues
and non-academic issues. Now the
hon. Member has pointed out the
academic issues. No doubt these
should be properly tackled, but
there are non-academic issues and
ultimately his conclusion was directed
to the non-academic issue, namely,
politicians should not be :nvelied in
this matter.  So, ultimate!s the con-
clusion which I wanted to ©cluce before
thig House is that politica] parties and
leaders of public opinions 11. the coun-
try can do a great deal. That is my
appeal. I should centainly corsider
the proposition that the non. Memb
has placed before this House, but I can
assure you that I have already held
meetings with the Executive Comm ilee
of the Association of Iniia~ universi
ties in this matter where 21l the Vice-
Chancellors were present. Then we had
a meeting a: Rajkot with the Vice-
Chancellors of all the universities. We
are conscious of the fact, but as 1 have
said. this problem 1s nst confined to
the university system orly it 18 a p-rt
of the general problera of the society.

SHRI YADVENDRA DUTT tJaur-
pur): I have gone thro:gh the very
pious statement of the hon. Education
Minister. But I can only say that
it is a plous platitude. nothing more.
The trouble has two sides There is a
system of education which he has hin-
ted, which needs a chinge bucuuse
this present syseem, leads to
intense frustration among the
students. Then there is a siie of the
politiclang and Vice Choncellors also.
1 know the Vice-Chancellors, Sir, who
wished to divide and rule and will not
stoop even to encourage students to be
divided region-wise. I may be permit-
ed. with all hum“e submission, to
quote the case of Alizurb University.
There, it is the Vice-Chancellor who
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was solely responsible for the gtudent
trouble. He had divided into azam-
garhi and non-azamgrahi: Everybody
had demanded, the union had passed a
resolution, all the teacherg organisa-
tions had passed a resolution, the stu-
dents’ organisationg had pussed a reso-
lution that an enquity dhould be held
against the Vice-ChanceMor. But the
misfortune is that our Education Minis.
ter lives in a dream of fantasy like the
Wizard of Oz. The Vice-Chancellor
is called ‘the absentee Vice-Chancelior
of Aligarh. We had read in the new.
papers that heads haud I can broken
Similar ig tke cag. « [ Al..:aiat Urni-
versity. One of the non. Ministers of
this House has admitted that injustice
has been done and an excess has becn
committed against the students of
Allahabad University, What actiu:
has the hon. Minister taken on that’
In Ranchi University__1 am giving an
example to illustrate....

MR. SPEAKER: Not of every
University.

SHRI YADVENLR.A | L11: Because
the student comuao vty is all over
India,

In Ranchi, for 18 iron'hs the En.-
neering College is closed. What sap-
pens to these students! What hanpens
to their fate? The hon. Minister h.-
taken no action. In view of ail these
may I request the hon Tioma Rliniste
to appoint an Inquiry Coroniittee to
inquire into the yuartisanship anc
favouritism shown by the Vice-Chun-
cellor in respect of summe students ar:
teachers also and thereoav put a =top
to this grouping? On the other sile
may 1 request the hon. Minister
FEducation to take very seriously the
question of complete reoriertation of
education in this country so that edr
cation is directed to hopeful achieve
ments of students and dres not leat
them to frustration?

18 hrs.

Thirdly, may I hope that he will talk
to the student leaders, discuss with
them ihelr problems «nd see how far
their suggestiong can Le implementer
or accommodated in the entire picturt
so that our Universities and colleges

Degree Colleges, Medical Colleges, and
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50 on are not closed and there is no
student tirouble in thig country and
student trouble in this country and
life in their education,

I hope, to these three questions, the
bon. Minister will be kind enough to
answer,

MR. SPEAKER: With the permi-
ssion of the House, shall we sit for a
few minutes more to complete this?
..We may continue for a few minutes
more.

DR. PRATAP CHANDRA (HUN-
DER: [ shall be very bhrief, Sir.

With regard to the first question
about frustration, I have already been
stressing the point that the whole
educational system will be taken in a
proper perspective. We are certainly
trying to change the educational sys-
tem. There is now a confrontation bet-
ween the world of work and the world
of education. Whatever education we
are giving to our stuaents, by and

large, makes the siudents not
only unemployed but, in some
cases, unemployable. Therefore,
the whole educational] system is
under scrutiny. From the primary
level wg are trying to intro-

duce the element of work, so tha! 20
per cent of the school time will be
devoted to socially useful productive
work, so that from childhood the stu-
dents will know how to work with
hands and how to relate that work
for the benefit of the community. If
this system succeeds, then the source
of frustration that the hon. Member
is mentioning will be removed. That,
of course, will take time.

Secondly, the hon, Member has re-
ferred to certain Universities, Of
course, Aligarh Muslim University is
directly under the Central Governraent
but the other Universities are not
under the Central Government. Even
the UGC which provides grants has
got no compulsive power. At the
most, the UGC can only withhold the
grants in future. Parliament has not
authorised the UGC to take any penal
measures. The Ranchi University and
the Allahabad University come with-

in the scope of the respective Chan-
cellors who are governed by the Stute
Acts and not by the Central Act,
Mentioning of Education being in the
Concurrent List does not help us be-
cause, under article 73 of the Consti-
tution, unless Parliament passes auy
law in that behalf, we have no execu-
tive power over these matters in
which the State Governmentg can also
make the law. This is the Constitu-
tional position.

About Aligarh University, we carn-
not get up a plethora of Inquiry Com-
mittees. These are the two sides of
the picture. I have sent for the Vice-
Chancellor. I have also met some ol
the representatives of the =students.
It is 3 question of law and order. The
whole troubleg started with the nomi-
nation of a monitor in a hostel. Two
groups of students clashed, and that
led to the preach of law and order.
Steps are being taken, Now, I under-
stand, peace prevailg in the campus.

I would appeal to the Hon. Member
not to say anything or do anything
whereby peace may be breached again.

SHRI YADVENDRA DUTT: There
is hunger strike in the campus: there
is no peace.

DR. PRATAP CHANDRA CidUN-
DER: As I have said, a number of
instances may be cited. If you permit
me I will just read one piece of rews
which appeared in the Patriot news-
paper on the 27th February 1378—
only last February.

“Italian students on rampage

Students attacked buses, -ars and
shops. threw petrol bombs and cla-
shed with the police in street protests
here yesterday.

The pro‘esters, continuing a wave
of students violence which is sweep-
ing Italy’s universities and schools,
were calling for an abolition (f exa-
mination pass marks.”

Now these are not concerned with
Vice-Chancellors. There is trouble
everywhere in the world,
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Postponement of examination, res-
toration of democratically elected

students’ unions and action against
education euthorities,
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**Not recorded.
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MR. SPEAKER: Now, the House

stands adjourned for Ilunch till
2.20 p.m.

13.18 hrs.

The Lok Sabha adjourned for Lunch
till Twenty Minutes past Fourteen of
the Clock.

—

The Lok Sabha reassembled after
Lunch at Twenty minutes past Four-
teen of the Clock

[MR. DEpUTY-SPEAKER in the Chair]



